
SCHEDULE J( 


FORMB 

PUBLIC ANNOUNCEMENT 

(Rt:gul ation 12 nflhe Insolvency and Bankruptcy Board or Ind ia (Liquidat ion Process)Regulations. 20 16) 

FOR THE A TTENT[ON OF THE STAKEHOLDERS OF 
Mis R E CABLES & CONDUCTORS PRIVATE LIMITED-

SL. PARTICULARS DETAILS 
NO. 
I. Na me of corpora te debtor R.E.CABLES & CONDUCTORS PR[VATE 

LlM[TED 
2. Dale of incorporation of corporate debtor UJ [JOOTG2007PTCOS3352 

3. Authority under which corporate debtor is RoC-Hydcrabad 
incorponned I registered 

4. Corpora te Id entity No. I Limited V ) [)OOTG2007 PTC053352 

Liability Identifi ca tion No. of corpora te 

debtor 
5. Address of the regislered oFfice and 25/8 , P[ [ASE I. [DA, CHERLAPALLY 

principa l o flice ( ifany) ofcorporate HYD ERABAD TELANGANA- SOOOS [ 

de btor 
6. Dale ofclosure of Insolvency Resolution 01.09.20[ 9 

Process 
7. Liquidalion commencement date of 20.09.20 19(Certified Copy of the order recei ved 

corporate debtor on 26.09.20 [9) 
S. Name and registration number of the CS PADMASR[ APPANA 

insolvency profess ional acting as Rcgn.N o. [BB [IIPA-002/[ P-N00220/20 [7-
liquidator [SII 0672 

9. Address and c·mail of th e liquidator, as # 1-1-71 1!1 , Gandhi Nagar, Hyder<lbad-500080 

registered w ith the Board 
padmaappana@yah oo.co. in 

[0. Address and c·mail to be used for Fl at No.301, B-Block, Vishnu Res idency. 

correspondence with the liquidator 
Gandhi Nagar, Hyderabad-5000S0 
Padma .c1aims i ~gmai l .com 

[I. La st date for submission of cla ims 25. [0.2019 

Notice is hereby gi v~ n that lhc National Company Law Tribunal , H)/derabad Bench has ordered the 
commencement of liquidation o f MIs R.E.CABLES & CONDUCTORS PRJVATE LIMITED on 
20.09.20 [9. 
The stakeholders ol'R.E.CABLES & CONDUCTORS PRIVATE LlMJTED are hereby called upon 
to submit their claims with proof on or before 25 .10.20 19 to the liquidator at the address mentioned 
against item No.1 O. 
The financial creditors shall submit their claims with proof by electronic means onl y. All other 

cred itors may submit the claims with the proof in person. by post or by electronic means. 

Submission of false or mislead ing proof of c l aim~ sha ll attract penalties. A-
Name and signature of [iquidalor: Padmasr i Appana l .~~ ­
Date and place: 26.09.20 19, Hyderabad. ~1~·@~~~~~L:~ 
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